 OAT7I4/05
Dated 5122006

- withdraw this aPplicétion since the reliefs as sought has diready
g,rmted bv the respondents. Shri P.N Kumar, id. A‘SC‘ has 7o bbiection .

 Shri $X Dixit, id. counsel for the applicant
Shn P. N Kumar ld ASC for the respondens.
_ "ORDER [ORAL ]

The 14. counsel for the | appﬁcant subnﬁts' that he be permilted t;l

2. The OA. 18, tnerefore msposed of as withdrawn

[ S.N.P,.N.siiha M[A]

mps.

bee

/\



